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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUMAR

Petition(s) for Special Leave to Appeal (G vil) No(s).3406/2006

MARUTI RAGHUNATH KADAM (D) BY LRS. Pet i ti oner (s)
VERSUS
CHEI LARAM JETHANAND MADHRANI & ORS. Respondent (s)

(Wth appln(s) for permission to place addl. docunents on record and prayer for interimrelie
f and

of fice report ))

Date: 29/09/2006 This Petition was called on for hearing today.

For Petitioner(s)

M. Shivaji M Jadhav, Adv.

For Respondent (s)

M. Naresh Kunar, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Three weeks’ tinme nore is granted, as prayed for, to file rejoinder

Whet her rejoinder is filed or not, |ist before the Hon'ble Court after the
expiry of



the aforesaid period of three weeks.

(B. Sudheendra Kuma
r)
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rd



